Annexure-5

Name of the corporate debtor: Spice Infra-Trading Private Limited; Date of commencement of liquidation: 11.09.2019 (Order dated 31.07.2019 received on 11.09.2019);
List of stakeholders as on: 18-03-2021

List of operational creditors (Government Dues)

(Amount in X

Commissioner
of Income Tax -
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(@ 1% per month
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1 [Principal Central Govt. 28/09/2019 [Rs. 7,77,56,896/-] 52511596|Operational |- INA 70.25F - 25245300/ g g




